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IN THE CENTRAL ADMINISTRATIVE TIBUNAL, TRIBUNAL, 

GUWAHAT I BENCH : GUWAHAT 
NZ 

0. A.  No. 	 ......  OF 2001 

BETWEEN 

Sri Lakshman Ch. Das, 

Son of Late Rajat Das, 

Resident of Pandu, 

Guwahati-12. 

Sri Gautam Kr. Roy, 

Son of Sri Pranesh Ch. Roy, 

Resident of Katihar, Bihar. 

icm&nts 

-AND- 

Union of India, 

represented by the 

General Manager, N.F. 

Rly., Maligaon, 

Guwahati-11. 

The General Manager (P), 

N.F. Railway. Maligaon, 

Guwahati-11. 

The General Manager 

(CON) l  N.F. Rly. 

Maligaon, Guwahati-11. 

-L- " c-, I- , 4AS - 

11~\ 
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The Chief Personnel 

Officer (T) N.F. Rly., 

Maligaon, Guwahati-11. 

The Chief Passenger and 

Traffic Manager, N.F. 

Railway. Maligaon, 

Guwahati-11. 

Respondents 

Details of the Amlication 

Particulars of the Order against which the 

application is made. 

The application is made against the Selection 

for the post of Traffic Inspector (for short TI) in 

scale Rs. 6500-10.500/- which has been held not 

following the normal procedure. 

Jurisdiction 

The Applicants declare that the subject 

matter of the application is within the jurisdiction 

of the Hon'ble Tribunal. 

Mynita+--ion 

The Applicants declare that the application 

is within the period of limitation under section 21 of 

the Administrative Tribunal Act, 1985. 

4.1 	Pacts of the case 

That the applicants are the citizen of India 

and as such are untitled to the rights and privileges 
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guaranteed by the Constitution of India. The Applicant 

No.1 is a member of the Scheduled Caste Community. 

	

4.2 	That the appli cants are working as TI in the 

Operating Department of N.F. Railways. The applicants 

have a common cause of action and they pray for the 

permission to file the common application under Rule 

4 (5) (a) of the Control Administrative Tribunal Rule, 

1987. 

	

4.3 	The applicants joined in the N.F. Railways 
W-e-f- 14.6.94 as Traffic Apprentice in the scale of 

Rs. 1600-2660 which was revised to Rs, .5500-9000/- 

after the recommendation of 5th  pay commission. After 

successfully completing for training for 2 years and 

qualifying in the written examination,, the applicant 

No.1 was posted as TI f  construction, Maligaon and the 

applicant No.2 was posted as Sectional TI F  Kishanganj. 

Their next promotional scope is in the grade of TI in 

the scale of Rs.6500-10,,500/-. It is stated that the 

applicants are eligible to be promoted to the next 

higher grade in the scale of Rs.6500-10,500/- 

4.4 	That the eligible candidates may be promoted 

to the grade of TI in the scale of Rs. 6500-10,500/- 

through the Selection Procedure.' The Railways followed 

Viva-Voce test as the only Selection Procedure for the 

said promotion candidates in the grade of TI in the 

scale of Rs.5000-9000/- who have served for at least 

two years are called for the Selection in order of 

their seniority as per 3X formula. It is stated that 

in the year 1999 two eligible candidates were promoted 

to the post of TI in the scale of Rs.6500 - -10,500/- 

-L - C~, . &X-5 1 



through the Viva-Voce test only. The Selection (Viva-

Voce in the year 1999 was held by a Notification 

Nof.E/254/76 Pt. VII (T) dated 5.4.99 and result of 

the Selection was declared by a notification dated 

5.12.2000. 

Copy of the Notification dated 

5.4.99 	and 	5.12.2000 	are 

enclosed as 	- A and B 

respectively. 

	

4.5 	That the General Manager (P)/P No. by letter 

No.E/254/76/P/VII(T) dated 4.4.2001 called 11 (eleven) 

-9000/- to keep in TIs in the scale of Rs.5000 

readiness to appear in the written test followed by 

Viva-Voce test for the Selection for the post of TI in 

scale Rs. 6500/-10,500/-. The Schedule fixed for 

written test and Viva-Voce was on 6.6.2001 and 

22.6.2001 respectively. However, by a Notification 

dated 4.5.2001 the stated programme was changed to 

8.5.2001 for written test and 22.5.2001 for Viva-voce. 

4.6 That the applicants beg to state that the 

procedure of Selection for the post of TI in scale of 

Rs.6,500-10,500/- has been changed without giving any 

prior notification in this regard and this is the 

first time that the respondents have departed from the 

normal procedure of holding Viva-Voce test only for 

the aforesaid Selection to the written list followed 

by a Viva-Voce test. It is also started that the 

commercial branch of the Railways has been following 

the procedure of Selection of Inspectorial grade in 

-voce 10,,500/- by holding viva scale of Rs. 6,500 - 



only even uptill now. Some candidates who were called 

for the said selection filed a representation dated 

4.5.2001 to the Chief Passenger and Traffic Manager, 

N.F. Rly.,, Maligaon and prayed to pass favourable 

order to hold viva-voce only for the said selection. 

However, the said selection was not held on the 

Scheduled date fixed for. 

Copy of the representation 

dated 4.5.2001 is enclosed as 

s - Cr .  

	

4.7 	That 	thereafter 	by 	a 	notification 

No.E/254/76/Pt.VII(T) dated 14.8.2001 the respondent 

No.2 decided to hold the aforesaid selection by 

holding a written test on 31.8.2001 followed by a 

viva-voce on 26.9.2001 and called upon 11 (eleven) 

candidates for the selection. A prescribed syllabus 

for the said examination was also circulated dated 

14.8.2001. It is stated that the applicant No.2 is the 

senior most candidate among the 11 (eleven) eligible 

candidates, who were called for the Selection and the 

position of the applicant No.1 is 4 in order of 

seniority. 

Copy of the Notification dated 

14.8.2001 along with the 

syllabus for the written 

examination is enclosed as 

-D. 

	

4.8 	That the applicants beg to state that the 

question set beyond .  the syllabus for the written 

examination. It is also stated that the Railway Board 
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by letter No.E(NG)1-2000/PMI/41 dated 24.11.2000 

clarified that the existing provision that objective 

type questions for about 50% of total marks.  for the 

written test shall be deemed to have been followed 

correctly if' objection type questions fall in the 

range of 45% to 50% of total marks for the written 

test. It is mentioned that the questions set for the 

written test included/ comp ri s ed only 24% of objective 

type questions, which is violative of instructions of 

the Railway Board. 

Copy of the Railway Board's 

letter dated 24.11.2000 is 

enclosed as Amexwe-E. 

4.9 	That the applicants beg to state that the 

only question which was set on Rajbhasa (a compulsory 

question) 	having mistake which confused the 

candidates. It is stated that question on Rajbhasa 

cannot be made compulsory. 

4.10 	That the result of the written examination' 

for the aforesaid Selection was declared by 

notification No.E/254/92/Pt.III (T) (Con) Loose dated 

18.9.2001 whereby 7 (seven) candidates were declared 

qualified for appearing before the viva-voce test to 

be held on 26.9.2001. The applicants names are not in 

the list of qualified candidates for viva-voce. 

Copy of the Notification dated 

16.9.2001 	is 	enclosed 	as 

-r. 

~ c,(k I 



1.11,  

4.11 	That the applicants beg to state that they 

are the eligible candidates for the promotion to the 

post of TI in scale of Rs.6,500-10,500/- and they have' 

adequate knowledge of works which they have attained 

through their experience. It is also stated that in 

Railway Board's letter No. (EPS/288) -E254/OPt A@ dated 

7.5.1984 there was a clear mention that **"in the PNM 

Meeting held between the NFIR and Rly. Boards on 

16/17.9.83 the Federation stated that in the older age 

group the capacity of the employee to answer written 

papers get reduced though they adequate knowledge of 

works attained through experience etc. Thus Junior 

employee tend to score over their senior in the 

written test held for the selection post. They 

therefore, suggested that the qualifying marks 

prescribed for being eligible to be called for viva-

voce test and also overall pass percentage of marks 

for being empanelled, might be reduced", and 

accordingly accepted by the administration. The 

applicants humbly submits that the national seniority 

marks (15%) might not have been given for 

consideration of senior candidates. The applicants 

have filed a representation dated 18.9.2001 to the 

respondent No.4 and prayed for issuing necessary 

instruction so that senior most persons should not be 

deprived in getting due promotion in the next higher 

grade. But nothing has yet been done nor any 

communication has been made to the applicants in this 

regard. 

C~,k 



Copy of the representation 

dated 18.9.2001 is enclosed as 

	

4.12 	That the applicants humbly submit that they 

are the most eligible candidates for their due 

promotion to the post of TI in scale of R5. 6, 500 

10,500/- and if they are not considered for promotion 

they will be highly deprived of. 

	

4.13 	That the applicants came to know that the 

whole Selection process would be cancelled on the 

objection made by the candidates and was expecting for 

cancellation of the same. But suddenly the result of 

the written test has been declared on 18.9.2001. 

	

5.1 	Grounds for relief with legal provisions 

	

5.1 	For that the written test has been held 

departing from the normal practice and procedure of 

viva-voce test only. 

	

5.2 	For that the written test has been held 

without giving any prior notification to the 

candidates. 

	

5.3 	For that questions set for the written test 

beyond the syllabus. 

	

5.4 	For that great discrimination has been made 

by holding the written test while equally situated 

employees of the commercial branch are selected for 

promotion through viva-voce test only. 

001, 
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5.5 	For that questions set for written test did 

not include 45% to 55% questions of objective type, 

which is violative of instructions of Railway Board. 

5.6 	For that the respondents have acted 

whimsically and arbitrarily and in violation of 

Article 14 and 16 of the Constitution of India. 

5.7 	For that the respondents have failed to 

consider the case of the senior most candidates for 

being called for viva-voce test by reducing prescribed 

qualifying marks, which was proposed to the Rly. Board 

and was accepted by the administration. 

Details of remeft 

The applicants have submitted representation 

without any result. There is no other remedy under any 

rule. 

Matter not pending before any other court. 

The applicants declare that they have not 

f iled any other case in any Tribunal or Court on the 

subject matter. 

6. 	Rmaief  Boyaht for 

Under the facts and circumstances of the 

case, the applicants pray for the following relief. 

8.1 	The Selection for the post of TI in scale of 

Rs.6 v 5OO - 10 1 5OO/- be set aside and quashed. 

8.2 	Fresh Selection for the post of TI in scale 

of Rs. 6 1 500 - 10,500/- be held. 
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e 

The above reliefs are prayed for on the 

grounds started on para 5 above. 

9. 	Interim relief prayed for 

During the pendency of this application the 

applicants prayed for the following relief. 

9.1 	The result of the Selection test for the post 

of TI in scale of Rs. 6,500 - 10, 500/- may not be 

declared and be kept abeyance. 

10. 	This application has been filed through 

advocate. 

11. 	Particulars of this Postal Order 

IPO No. 	 6 	2 ,Z 13 

Date of Issue 	 0  

Issued from 

Payable of 

12. 	Particulars of enclosures 

As stated in the index. 

Verification 

-F 



P 
VA 

VERIrICATION 

I,, Sri Lakshman Ch. Das,, son of Late Rajat 

Das,, resident of Pandu, Guwahati - 12, working as TI 

in N.F. Rly. on being authorized by the other 

applicant do hereby verify that the statements made in 

para 1, 4,,6 to 12 are true to my knowledge and those 

made in para 2. 3 & 5 are true to my legal advice. And 

that I have not suppressed any natural fact. 

And I, sign this verification on this 24 h  

day of September, 2001. 

-L~ 4 WOV-', U 
Guwahati 
	 Signature 



hof 

CIA o~qtt 

99 

D-~ 

of. 
for thc sub 	 11011 

	

I 	
oo-iO$500/- 

Tt  JZO 	Aq  
or 

le Pu550Q-90c*/-' 

	

C . 	:'h'~Xt cotico 5iority 
+-llc  Tflz 07- 

to 7*p 	 J 
p, 

k 	
WTI 

At rw 
alc 

D~hcx 

0- tb~ b~,fcr! 
bo 

L 14ANF46- 

3 ;Nil IL  av 0 	 r, c On fric 	of  C ,  

	

0 W3 	 -b cf0m 
rl~ 

4A. 
va 

-tj 

vi . 



t 

fA 
Al- 

.............. 

Pere:) meh 
1h, - d ci 	 Ace  w:,  rz Off 
1. 

5n I P, epao ao 

sixwq -the ';  se - 
100tiOn for dt~ TZ ih 

"'' 
P~14 

. ....... 

C  0,1~i . 

Ction with. the abOV& 802actinn  On l 4luittee 'has j~ Of-4-t3r,  f,6410wina . , 	ecmmended  for  r_~ 	
~­4 iprmolme 

-,-Pi St, 0 -f T 	Cmdldate'3 'for 
0500/. *  

-A.' !Tha (TJR) 

MIn JoL*B*rZOya.V  

UZI ha e approved t hO Proceed JW,4,  f~ on 30.11.X00 . 

r necessary acti 
Or-k.' Zirty- 	Wta 

4 
a 

4 

.-0'. A-I 

Prr_4,_- ~t_ 

Let 



............ 

To, 
The Chief Passunger and Traffic Manager, 
No F. Railway,, m-31i gann.  

(Through pro
~~ r Channel) 

Sir, 

Subs Se'lection fer the P 95t: of TI in 
scale R5.6500.1o500/_ 

:m 'T' 
J_ 'R  

Pt-VII (V  dt. 4-4-2001 & 5-4-1999 0  

We have the harlour to submit the f ollg-wi ng  
repreSdntation bef ore you f~.r yGur kind and sympathetic COnsideration, 

That iqe have beQn wcr) ~ing as T1 in rcille) Rs*5500-900,p/_
~under your kind control. 

That GM(P)/PNO ~ vide letter No.E/254/76/ dt' 
5--l-19991  nO t'ified to hold selection ( viva -voce) only for f*rming a panel of 2 (two) Us. In scale Rs.6500-10,5000- I 	 and callee Upon 5(five) Tla n scalc 3 - 5500-9000/­  ti appear before the seUCtion. 

, 
~ n . the 8- ­ ction * - S/Shri A. iha, TI/TSK and J. L,. Bergoyari, I/A!I~DJ _;!re empanftelleol ft)r' the prcmetion to this next ,jighe 

I  r  , post in scale Rs o 6500-10,5000/- 
3)That it, is.&..Inatter of travesty of natural 

J ustice~ th -3 t GM(?)1PH0v vide letter No.E/254/76/P/V11 I 
T) of  . ,3clec  dt. 4-4-200j,, abruptly changed, the procedure 	 Aon ,Df TIs In scale Rs. 6500-10,500/_* from the existing Modified se 

lectiOn ( vivi-Wcce) only to written test f *I 1cwed by ,  viva_vacr,~ 

TIs in scale * 	
. test and called UPOn 1 1(eleven) Rs.5500-900 CAPb UA&- ,f P— 	 0_/_Lmn *6- 6-,.2001 (written test) ,and ~on 22-6-2001. (v ,iva-vace). Of course, by a subsequent n6tification of Llv6K Nfj - 4 

. 
t. 4-5-2001 the statud prngriarnme 

has been ch&ng(_,r'1 to 0-5-20 0 1 (written test) and viva-voce on 22-5-2001 

4) That the following submissions are made br.-
~_fore your'for ~you.r k1nd.adju,iicj:jtj,  ~)ri a t1i  JU ~ILAQUs cons iderat jon. 

iY 
: 

The'selection for the' POs of TI in scale 
Rs. 6 5C"71 0,5000/- in th 

*R,_1 t J11cT !"Op':t-, has e n Pt 
"ell 111 d~cjf~ - !)Y 	 infx1it ied, sel - dolkc sfg~" Af .1  7/Lek test only, Thr_ - Drace(iurehas bec:n in vc(juefl-t ,:~- 
to datf-' rl 	9  . 9)  ';Y whichIff.L. ~30rgoy~lri,TI/APDJ were emp ~~ nelled as TI it ,  scale Rs. 6500-10,5000/- 

.V~ de GM(P)/V140 1 -o 	 Of evon Nn. datod 5-4-1999. 

It 
' 

i~S Seen th'Itr '11it)JOUt prior notific ,ition thf" 
procedure h,is cen Ichanged tO h 010  selCction by 

by viva-voce tc- st in the I matter of 	 in sc-,-ae Ki.65oo-105000/ 
If tile proc ~.'01114 of se1cction has b , !en 7henged it hcr-; not: 2oo I 4-,A,#M 	 ilotified to us resulti lIg  

'ClAt 

	

	 P0 -';ft*i 0r. to 3 ppear In th(i :-,;inio w 'I t te n unpreparoil 
12 7. 	 r 

20:/ 	 Duff icient itucues. 	I'h e notif icxjtjr)j1' f mr programme 	drit-t ell  n  

1 , 20, 

­ X. 



%C 

IV) It will be the first time tha lt written '  
test 40119we-A by viva-Voce in' respect of 
selection 4~ TI in scale Rs' .6500-10,5000/- has ,been dedideel 11 ith ou t prior notification 
of charl~c of procedure of selection,, SU- Ch,.,41  
an abrupt decision may h,p1d u ~ thie "8,'~nch" Of Cle Al l -ve.Ly C-f nat ,, '-'r, a' r A' -jus - 1ce ta t h 
aspiring star-t` like 'us. ~ 	A 

r_- ZJZ 
I It may' b.--. men't-, i0iled `that the 	ial 

branch has been fellowe'd the ~rocedure-selection of lnspteectari ~ l grar-le in scale 
-00 Rs.65 -10,500.0/- by. holOing modified, 

selection (vival-*,,oce) Ohly even up till 

	

I 	 n w* .  
If it is a f act ,  then. tal' it may be' seriou 
injustice to TIs-of operatinglneptt o whi h' 
calls upon the`authori ty to revert back ,  to 
the existing proc6dureizE of holding modif iee 
selectio 	-voce  P 	a 	only. 

eve, Ir 	 , 5) In..the matters as' stated at) 	we w6uld ver, y humbl'y', "request y ,3u kindly to-lo ok into cur' grievances 
sympathetically and to c:)n!;id ~ r_t7h'd-1'same as prayed for 
below 

i) Be gi-acious t s)  C a 11 f a r* 1 the-paper's under 
le h" 	rd e r: 	-1,oid `j ~g  _: ~ 	 I 	I _ f- 	it. 

-r' 	 -1 scale Writtel'i te t fc" selection rof T-1 il 
Rs- 6500-10,500C,/- to annual th te notification 
of even no. daLed 4-01-2001 a  J 

i) Be gracioas tr, ~er;s ia ,~*urabla! or(! er to -  fi-)Jcll~ mQdiDiP_f1 selection (Viva-vecel -  only fo r 
forming a pane-11 c~# f, TI fGr prom6tion to the 
next higher grade in scale" Rs.6500-10,5000/- 
in the _op(el~ating Leptt, 

Yours. faithfully, 

C VD/ 

7-, 

4:~77~ 	 (3) 
t\j 

~6 
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PIMTHEAST 171011TIF-r-  RZATV.1AY. 

Or,  F IT  C E OF T HE 
GEMMAL MANAGER 

1VV-1 L I ke_1 V 	UU 	IT41: 	I I 

No.. B/2154/76/`Pt-.VII  (T), ~ 	 Tnted 	-G9 -2001.. 

QVC OTJ~ r4L_G,.7  
DRM .  (P)/KIR' ~ ,'APW, U4G, TSK 
Dy.,,  C01MI/Chg/Flo, Dy. C 0, N IC /1,11'  G_ 
Sr. EOM/EIR,, APW, 1MGv  M. 

Sub: Selection'for the post of TI in scni e 
PS.6500-1 02 -500./-. 

It 11"I s been dec id ed t o 'ho ld a select inn f or f orm, i n a g 
panel of TI in scale Ps.6500-1  0500/- for total 6 p-)st k%ritb 9.4 	

_L 	T - NIL - as per scheduled dates brenk up of UR 6 Sa PJT L, S 
are shown below 

1 ) W r itt an t est on 31  -8  -2  001  (2) Absentee on 1 4- 9-2-00t 
3) Vivn-voce test on - 26-9-260 (4) Absentee on - 1 -1 0-2001 

The following viniidntez in the grnde of TT  ill S0,11 
' 
e 

lectiorl -eligible t6 ~ppertir for-the--said Rs.5500-9DOO/ nre 
a s per 3 X fornuln. 

De 	 Remarks SN  PhMe 	 om.,  n, u n 

1 Sri,, Gautnm 
T! /HQ 2 Sri Adhir Chti D.  S .  :j ST 	T! ITSK -3 Sri P.K i, Pegu 

4 Sri L.C. Dis 	 SC 	TT/1`ON/MLG 

5 Sri P ~J. S i rhn 	 UR 	T I_/H Q) /14LG 

'P 	TI1Y1Q1M1LG ,--16 S r i D.D#_ Choudhury 	Tj 
(noFd. V,1r,/CV0/1MLG) 

7 Sri A Xi Singh. 	 TI/KIR 

0 Sri HaP, Sen 	 UR 	TT/UIG 

9 Sri N i R. Chattij)ndhply T-TR 	TT/HQ 

10 Sri Si B ,"su 	 lip, 	Tl/jl'PDT 

11 Sri P.K. Chnk rnbo rty, 	UR 	IT I P~J 

SC/jT candidaCes must be directed tor pre7ramotional training 
for ~-Safety category from 20 9 C#2001 n Z APW. - 

Contdo* q  

~j 
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Thereiore',.'you are requested to advise - all the stnff 
under your control :t?. 9  ip~p  enjr . i n -th e written t est w ith out'fn il i 	n 	

ri t C CM Of f ic e Ic W* 1: 	 131  -C8 -2 0 01 	9-30  hours' WK,  h 	il'blb. he d o 	 nt 

I f -tnybody* is unwilling,tO appear in the said selection 
a wtitten declnration may be 0~tained fron; the Stnff na-I send 
the S,-r,,,e to this off ic e i n t ime. 

Th e prescrib@d synllnbus for the snid ex.-Im inntior. is 
enclosed herewit1f. 

wva"Vc 

(7 

A M. (T 
f or GEMAL MANAGER (P)/MLG. 

C opy to 1 PA to C CM /IILG Hi~ is reauested to 
, c 

ollect the 
ACRIs of Inst 3 yenrs rind submit 
the s-ime to the selection Donrd 
in t in e.,  

I S 	 for qival)- ke " is' nI so ~r`e_cj u e- 's —ted C'_HIEF OS/tC*l 
-Of f ic e/14LG 	gi rj~g,.S itt ing .1cc on;  modat ion ,  

duriRg **. , 11 	
, the selection test. .,  

Princip~l Zlt/ZW- : "A"lease ensure empart-ing 
T 	 tn .training to SC/ST can~idates in,Z7C/APDJ cover. 
the entire Syllabys ~rescribed'for the vivit-tdn 

. ": 11abus enclosed.) test of TT ("Y 

for GZAITEIUL VWMG 11  (P)ML61' 



1"ollo" ing (VINNIS to be foliowed in the written examination for 111 selection in scale 
Rs.6500-105' 00/- : -  

I General and suhsidia!2- Ride Book 

2. Accidents. 

Classifi(Won of accidents ana defination. 
Duties of T! in case of accident. 

0 Special mea ,, -,i ires to deal, %yifh cases of sabotage and train wreckii-ij; 
d) , Cause of accidents and rernejiql measures. 

Relief arrangemeriv; Medical it)d auxiliary vans, accident relief trainc. 
stabling, ordering, ninning and inspection. 

3 Insp"tion:  - 

VariOLIS kinds of inspections 
Schedule ofilispections 

4 Working of trains Under abnormal cil'CLImstances. 

5. Line ca[!acity: 
a) Defination 

h) Calculation'on signal line and double line. 

c) Metho " (I for improving line capacity 
fr'o  f,  r"v I.:-n i n  0 	t i  ,^ i  - 	- — -I 	I 	I 	- ) — 	.. 	I 	I 

a) Kinds of goods I rains ', i - 

h) Ordering of g(~ods trains 
Wagon tu m round, defination"and calculation Measures to improving the 
wgaon.iurn round 

7. Esta bfish ment Rules: 

a) Leave'RL[le ,  
h) Pass Rules 

c) rravelling allowance RAiles 

d) Hours of employment.Regulation 

e) Discipline and appeal Rules — T-)68. 

9, Rajbliasa (I find 1) 

~A, 



ALTO-_~ 

oilf-; cf- of the 
.jr D, 

	

Dt. - I 	3/2001 
'IX 254  =CF,  

T 0 
Aii Concern'ed",a' s Maling lis t 
S  ec~/NFR M,/KIR , conv en or/NFR14TJ/KIR 
S ~c,,/AjsCTRFa/KIR 
S e  cr/.NFRO DCJ-,~A/ KIR 

sub; -~Ihtroducticn of objectiVe t 
qu es t:L Cn. for written examination 
to S ejeC4,  i on.  Posts,, Lo 

ard' s letter NOJ,(NG)j-200/,1Dj4j/4--L -dated., Do, A copy of R, 	i 	 ect Whicki was circulated 
24.11- ~000(RBB No.?02/2000) an the above subj 

10're, -427 	 dt-L "- 9-2-0  4 1  is 
under: GM(P)ASG I s I "Xiff(Cy dt.2.7,20 

arTr actiOno 
f orwarded' ."  f or inf ormation an d, n e C.es s, 

S C 
APO/TFC 

0/pf4j/4.1_ dt.24. ,LL.?, 000 ) R":Ulwa,y 13c)aid I a letter lloe'R(NG). -200  
D P ,  of 'S 	 4 

t 

Subs -LA_.J1D,0V.. 

T terms of t hjA- pr9v is i on c rAj t a  in ed in ara 2. 9(c) Of LIP 
n 	 t held Is part of a sel'(~ction'fOt 

V 01. 1 (1989 p4ition) a n ,  written' t es 	 in a -catogorv' 'A' 
Promoti(XI to the hitht-.,st grade selectiOn POst OV thr.! total marks 
in clude pbjective tvpe questions for about."5%. 	s  t i m s - is.,.in t cmd ctive't"Pe of-ClUE,  
ljoweverl-  the.figur ,,.,  of 501110 f Or -60  J e 

d' 	and should not be taken as ecalstituting an 
infle- 

tobe for gui ance 
xible percentgte. 

-4 id 6 E g  a 
ITIN14- 	

ig --tnd. 	tem 	J~ 

n s been raiged in the A d eman d, h 	 estion shou'ld -be No.33/2000 that the provisi6rf Tor objective.tvpo qu. 
t o , all se.1c-ctions for which a written eXamIniltiOn'is prescribed 

r;xtended 	 4/ of discussions in the PN' 14FIR mtf-,ting ,  h(Ad on 
During thi, ,. cours e 	 ted nut ~hat'th ,~., provisi(n 

1_~ . 	 .4 	ctober/2000i thv,- Fcderation Poin 0- (1/2 ,t h ,  o 	
, questiOnS ­ fOr abnut 600 Of the total - Inafts ,  

, egarding, ' 'objective t"P (" ' 	 loacd correctlN"b -tr I. 
'or the'Writt 

. 
en 	care not,being inttrprcted/f 

01 
ks b el ai 

It timos 2  objeCtiVE tirpe ,  questions f or MaT 
the Railwalrs'.and 1 
5% -of the total mc-Lrks f or thiz written tdst are J&ludcd in the questinn 

eed Xo issuo a suitable clarificaticn On this asW
r- '~ ,,! ,~ _ ' , 

pa, p e r It I Was 11-19 r 
projision that: rif ied that the 6xisting 	 en 30 	it ts,'acc6rd3..ngl,r  cla 	t 5(y/0  of total,akarts for t itle writ t- 

~Qptions for abou 	 Irp 
Obj ectiv e: tv pe q 	 f ollowt;-d 'correctiv if obj,:-.ctiVC t " ­ 4 - cd to h,-1v e bscn 	- 	 -)r t1w t 6§ t j  s hall !  be-,  e.  U4 	- 	'J.51 t 	of t ot ti I. ,  ma rk s, rnngu of 	

0 

quc - 
t C.'s t;, t 

receiPt- ~4. ,d g .4;" 	 apkn 	 Sd/-(14.D-Pilai) 
Ctbr j  int D i r c,  o 

Ra i1w a- 
New Delhi..':,% 

Dt 44 11 
NO '  F ('11  G 1 	0 0/ P14 I/ -Aa 

J 
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Tl,,A—U 

Igi RAILWAY .1URTI-M-AST FROINT 
O-rfjC0  of thc 

Goneral Mlnm-ur(r) 
Guwz~bf.ti 

	

J:[I (T) (0 or) Loo so 	Da tea 13 /09/2-001  - 
IT). W254/9Z/Pt'a 

To  
Ap Z-- DIG 	T SIC 

DWA(IWICIR, Ap -- Z IMG. D(B/ IU~ sr 
DOM/ TBUC, 
Sr * AWj/ jUP G 11Y. 

	

"'R'VVjvQ s  BkDo 	STM(G) IN CVO[KLGs SUvj(C)jMLG 
jLG GM(CO I 

prjr.cip"~
VZTCI APDJ a 

of ho  wri-rtcn CxC.LI L-~'-.tion cf 
aib;- Result 	 .'ctiOn c'  fo ~r sc 

ac,,~10 ',;.6rA -10500/— 
to the, I)*  st of T. 1. in 
hold on 14.09.-2001 (,&bsontoc writ-ten 

test 

for  t1 lo 	eL-)'Q0 -
U(- 

In 
I the writtcv. tQst(abecr.t(.10) 	 n c  

tho follwda'-a ccj-dida-":'E ~ hav ~e bocn d-
14,t9- 2001 	jifiLl~.. for 	 the viva-veco 

i'm Vy I-jr.vc boon foix-Id 	 the 
llr%d tin be hoLd on 26.09-MOI t e st ached I 	

scc~lo T.;.6500- 10500/—  post of T.I-Q 	 1 

0vj/TM-/MW- aal , 0 I,,-wd IDAr j. &lri Dijit DJL 
It 	Ad hir 011. D,,~ e 

Hpiov/ APDJ,. 
3. 	S01c"'T 	 TI/p3!:./tFDJ-0 

	

I-ILkhil'Rna yoti Sir 	TI/ liQ/M- 4& 	 hV 
5. 	 TI/00 r Ar di 6: 	Ashoir K I  hc  .r  .tc,. per  u: TI/ WR/ T SIC* 
7 	

br" lintified tu'pult 1.1'. 
As Ouch tllc 	C.  . t ,,(., y 	bc 
ul  :11-A Ll ~l j,- staf f wi-"l 	to off6eta 	 lulod dc.to . 

	

ina in the v  ivn-v m 0 to st or the 
	 lir 

for -,q)p(.,aT 
IC 

The controll 	
ul~ 1-3)10  "':Ll to  pl;'.Co  

	

suma their 	3 yrs, 	 cf 1,10-1ALlf'! t1lo 
k, the  00Rs to --110 E301OC'iOn 	 C- n "s u r 0  ,,ubuis--i',)l' cf.  

t c? 	T ho y  -,-- r o 	0" nto V:lv u~-v 0C o sory  ic  C)  I)L-.rtaicul~rs ()f  d ot,-.Jlod 
1)  ro f onaa 

u u 	(4) 	PL-00  Of  
(2) 	 With 
Dt. Of Lll)l)tt- ~ n 1

11j.~j,,-l-recrui -~Lv. u 	-'t .,,.IL: 1)0,qt  

	

oatinc (5 
')Dt. 0f-'.prou0-L')P 	

t pre so 
err 

	

	 \0\ (6).  C 	 Of SaWDAR/vi'14 
C lor 

Sill 'd L 
(T) 

r 

r ,, : u ., c.toci 	prccure Co y to 	 I Tij  ll:!n 
PA to COM for 	 (-00von) 	 cm'l 

--ixwo 7- 	 1 	-f Ln st 	8 	-)f  the  " - 	 -'-hC' sch-oduloc 3 y 	AORD  ' 	 re 
thou to t1lo sojection bonrd Ct/bcfo 

Gcr.ercl'N-':l 



Ir- 

To 	 q 
The Chief (Fprsonhe1;C(.ffi_05r (T), 
N. F. RailwLy. AWigaon 
Guwahati - 781011. 

Respected Sirp 

Sub:- Sel ection f or tt a post Of 
TI in scale oft. 6500-iOV500/.;: 

, 	. 	
14 	, 

r 	I 	. 	 . 	I 

With profound,respect and most humble submission 
ime$ Of ,  wo the undersigned beg . to  state the following fow t- 

g rievanc es f or drawing your c athol ic att ent ion an d f avaurabl 9 
order please. 

he procec1ure' That Sirt  it is observed in ti 
of Iselection ofTIS In Grade oft. 6500/- - jo, 5oo/- whikh was 

ect and proper for not making held on 14-9-01 was not corr 
nec -6ssary correction in the seniority list as wolL as in 
setting the questions as per extant rules for which reasons 
( the question beyond sellabus ) was an obstacle towards the' 
candidate for which'Senior mos .t TIs coUld.not ansuer properly*' 

Also vide Hly.' Board's letter No. (EPS/288)- 

E/254/0-PT.A (C) dated'7-5­84.wherG it was clearly mentioned 
that 8  In the PNM Meeting held between the NFIR and Rly. Board. 
on 16/i7-4-83o 'the Feddration state&that in the older age group r written papers get.reduced 
tho - capacity of the emp~ oyeq..j to answe 	%, 	 - - , '' attained through 

-thoG-gh-t,~oy-h-avG-adequate knowledge of works 
their gxporience etc. Thus Jufiior employee tend to score Over 

)n post. 
their se*~or.in - the written Test helO for the selactic 

,

They thereforev suggested that the qualifying marks,presc2tbed 
for being eligible to be called for Vivi-VOcO Test and also 
overa ll Page porcontage of marks for being empanollGd# might be 

reduced. n. and Accord1bgly accepted by Administration. 

Ih this contesto It is pointed out dn example 
of a selection for the s*k99t1-Qn Post of!C1 as held onZ ~ 12-86 -  

on N.F.Rly. where the then honourable oCM sympathetically.dealt 
the case by giving few - 'marks.as grace to the failed candidate .s 

for qualifying in-that very_ , Viva-Voce Test 

In view of above# you are earnestly requested, 
to kindly look into the matter'and issue the necessary 

ns' to take ca 	that Sunior most rson should not 
instructio 	 due promotion in Vighor Grade as 
be de*rived in gatting p er extent rules and obee., % 1,,~ P 

?pl y  is  also - solicited with . -regards* ,  
A.11ne of ri 

V  
Yours. f a Ithf ul ly 

Dated- 	 0j, 

L R '  

G-p~ 	G. S NFR MU PYqV 
crA j"s 

............ 

.1 	 . 


